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MR. CHAIRMAN: Shri T. N. Chatur-
vedi. Many hon. Members whose names
are therc, are not present. Therefore, 1
am allowing onc more question.

SHRI TRILOKI NATH CHATUR-
VEDI: Sir, I thank you and I also thank
the abscntce Members. The reply given
by the hon. Minister is formal and
ritualistic. It is all the more surprising
that a Government which swears by
cooperative federalism and better part-
nership with the State Governments gives
this kind of a reply. Part (a) of my
qucétion is this. Since the quality of
implemcntation and the character and
naturc of thc schemec have becn ques-
tioned, as is evident from the questions
alrcady pu! by the hon. Members, will
the Minister consider a proposal to have
a committee to look this particular prob-
lem? Part (b) of my question is this.
Since this is a very important ingredient
of social assistance programmes, since
Beveridge Committee was set up in UK.
and since then we have also been talking
about this kind of an cffort as was called
for. will the Minister consider having
some kind of a joint machinery of rep-
resentatives of States and of the ESI
Corporation to ensure that at least the
implementation is more satisfactory and if
there arc obstacles and difficulties on
cither side, thcy would be removed ex-

peditiously in the interest of the labour?

SHRI M. ARUNACHALAM: My ans-
wer to part (b} of his question is, the ESI
Corporation itsclf is representative of the
State Government, the trade unions and
the cmployers. If he has any other sug-
gestion. ..

SHRI TRILOKI NATH CHATUR-
VEDI: What about a committee?

SHRI M. ARUNACHALAM: I am
coming to that. If the House feels that we
nced a committee, I have no objection.

SHRI TRILOKI NATH CHATUR-
VEDI: Sir, when this matter is discussed
in the State legislatures, they blame the
Central Government, The Labour Minis-
try comes under the Central Govern-
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ment. This is Parliament of the country.
Rajya Sabha is 4 Council of States. This
kind of a reply herc is inadequate. The
hon. Minister is very experienced. I know
he shares the agony expressed by the
hon. Members. Therefore, he should be
much morc sensitive to the questions
which have been put by Shri Gaya Singh
and other hon. Members.

SHRI M. ARUNACHALAM: That is
what 1 am saying. If the House so feels,
then 1 am prepared to constitute a Com-
mittee to go into the details.
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SHRI G. SWAMINATHAN: Will the
Minister come forward to convene a
mecting of the party leaders so that we
can discuss this matter of importance for
labourers? Will he come forward to form
a Committece of the party leaders of
Rajya Sabha so that we can discuss this
matter with the Minister?

SHRI M. ARUNACHALAM: 1 will
cxaminc it if he so fecels; 1 have no

objcction, as 1 told you.
I

|
*27. |The Questioner (Dr. Jagannath
Mishra) was absent. For answer vide

col. 34 infra.]

Shutting Down of two blast furnaces in
Bokaro and Bhilal Steel Plants

*28. SHRI JALALUDIN ANSARI:
SHRI GAYA SINGH:

Will the Minister of STEEL be pleased
10 state:

(a) whether it is a fact that the Steel
Authority of India Ltd. (SAIL) has shut
down twa of its blast furnaces in Bokaro
and Bhilai Steel Planlts; and

(b) if so, the details thereof and
reasons therefor?

“FThe question was actually asked on The

floor of the House by Shri Jalaludin
Ansari.
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THE MINISTER OF STEEL AND
MINISTER. OF MINES (SHRI BIREN-
DRA PRASAD BAISHYA): (a) and (b)
One blast furnace in Bokaro Steel Plant
has beenshut down and another in Bt ui
Steel Plant is to be shut down in Febri-
ary, 1997. The Plants propose to carry
out capital repairs in these blast furnaces.
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SHRI BIRENDRA PRASAD
BAISHYA: Sir a decision was taken in
the technological and commercial interest
of the company. It is shut down due to
capital repairing and generally it would
take three to four months and I believe
after three to four months these blast
furnaces become capable of working but
before starting the furnaces the Ministry

%[ ] Transliteration in Arabic script.
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and the Steel Authority of Inqia have to
examine the market conditions also be-
cause there is a sluggish market. Regard-
ing the second supplementary, due to the
shut-down of the blast furnaces, number
five at Bokaro and number three at
Bhilai, there will be no harassment, there
will be no problem for any labourer.
They will get their salary as usual, they
will not be retrenched from their jobs.

st AR At Wiea, weeda ) W@
Y wrn fr oo v Rfnr @ o@m o @
| A wea G R o g R
7 § o fr o aw s o i W
aie § A Wi WU W W A ¥ Sn
qwM? @ A W A N TR H g

wosg Ll NS S A
T g Dlp et P
PR AT
Wiy lyeb et tgpiste

P WI\.:(/I‘Z)L .{Zo,{'t? 'y

Hyp e 0942t
- ujﬁww@w
bl fopreder ool

SHRI BIRENDRA PRASAD
BAISHYA: Sir, it will take three to four
months. 1t will be shut down from Janu-
ary and from January it will take three or
four months for repairing but before
starting the blast furnaces again, the Steel
Authority of India is likely to look into
the market conditions also.
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SHRI BIRENDRA PRASAD BAI-
SHYA : Sir, I do agree with the hon.
Member that the year 1996-97 is a very
difficult year for the steel industry as a
whole and the Steel Auihority of India

in particular. While the input cost has
been going up, the sluggish market con-

ditions have not changed which add up

1
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[ 1 doagree that the price of coking coal
has been increased twice by 27-28% with-
in a span of six months, I do agree that
the MP State Electricity Board and the

Orissa State Electricity Board have in-
creased the power tariff by 25,. 1 doagree
that the petroleum price hike had an im-
pacton thesteel Industry. [ have fur-
ther to agree with hon, Member Gaya
Singh that the imposition of 2% special
customs duty in the last Budget also had
an impact on the steel industry, It is true
that the steel production is going up.
But the marke: position has not improv-
ed. So, this year is a very difficult year
for the steelindustry as a whole.

The Steel Authority of India and the
Government of India huve already taken
various measures to overcome the
problems. We have taken up the matter with
the Coal Ministry. We have req sted it
to allot sufficient quantity of cooking coat
Block. We have requested the Finance
Ministry also not to reduce customs
dutics in the interest of the Indian steel
industry. My Ministry has already held
consultations with other concerned Minis-
tries. As | said, we have requested the
Finance Ministry not to increase the ex-
cisc duty...(interruptions)...

| SHRI TRILOKI NATH CHATUR-
:VEDI: These are internal problems. The
Ministry is supposed to consult other
Ministries. What we want to know is the
result of his consultations. What is the
result of the consultations?

SHRI BIRENDRA PRASAD
BAISHYA: Sir, I have given the...(inter-
ruptions)...

SHRI. TRILOKl NATH CHATUR-
VEDI: Sir, we don't want lectures. We
don’t want his lecture on steel industry.

SHRI BIRENDRA PRASAD
BHAISYA: Sir, the hon. Member, Gaya
Singh, has askcd some questions. [ am
giving the actual facts' and figures. 1
would like to apprise the House of the
agtual facts and figures.

SHRI H. HANUMANTHAPPA
Sir, we want an answer from the
Government of India and not from

0 the inventory in the steel production.

the Steel Ministry. We want an
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answer from him on behalf of the
Government of India.

MR. CHAIRMAN: Heis giving
the reply. When he is giving the
information, you should not ob-
ject. .

SHRI H. HANUMANTHAPPA:
That is what is happening inside

SHRI SUNDER SINGH BHAN-
DARI; Mr. Chairman, Sir, please
see how the Ministry is functien-
ing: They are not concerned with. .
(interruptions). . .

MR. CHAIRMAN: No Ministty
functions in isolation.

SHRI SUNDER SINGH BHAN-
DARI: Why should he explain all
these things here? .. (Interrup-
tions). .

SHRI G SWAMINATHAN:
There is 2 lack of co-ordination
among different Ministries, This
is what he is explaining here,

SHRI BIRENDRA PRASAD
BAISHYA: Sir, there is no lack
of co-ordination between my Mini-
stry and other Ministries, 1 am
confident that the Ministry of Steel
will get these benefits in the com-
ing Budget. Iam also confident
that it will be possible for the
Ministry of Steel to overcome this
type of a situation,

SHRI SUNDER SINGH BHAN-
DARI: Isita Budget leak 7 ...
(Interruptions). ..

SHRIMATI RENUK A CHOW-
DHURY: Thisis Budget opti-
mism.

SHRI1 K. M. SAIFULLAH: Mr.
Chairman, Sir, I would like to
know from the Minister whether
there is any bar from the Govern-
ment of India on the Steel Autho-
rity of India in appointing more
dealers for the convenience of the
public.

SHRI BIRENDRA PRASAD
BAISHYA : Sir, this question is

not related to the original ques-
tion. [needa separate notice forit
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SHRI BIRENDRA PRASAD
BAISHYA: Sir, after liberalisation of the
Policy, the Ministry of Steel is not re-

quired to give a licence for setting up any
steel industry in the country.
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SHRI BIRENDRA PRASAD
BAISHYA: Sir, I would like to inform

v the hon. Member that when 1 gave the

answer 1 admitted that in the better
technological and commercial interest of:
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the company, the Stedl Authority of
India had decided to shut down blast
furnaces at Bokaro and Bhilai.
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SHRI R K. KUMAR : He has not repli-
ed about the impact of imports.

it Az s W Taw: W f ¥ e
& ama {1 R e Y o ¥ fr o gem
w=-EeA §, 9 Mm@ W@ ¥ e # =N
0w fem 2, wehie firm @ i anafes w0
M 31 IE e B T aR A @
foft @i @i o 93 g2 ¥ A aw I e
g v W i wikE B R & fom &
A ¥ T W OEE ORI T R
& § afs oM T W ewR 9@ W2

SHRI BIRENDRA PRASAD
BAISHYA: Sir, I would like to.clarify
that 1 am not misleading the House.
From the very beginning, 1 have given a
categorical answer that in the better tecke
nological and commercial interest of the
company, blast furnaces at Bokaro and
Bhilai have been shut down. I am not
misleading the House, Sir. 1 have given
an appropriate and correct information.

SHRI VEDPRAKASH P. GOYAL:
Would the Minister like to tell us about

the upgradation which is going on in
these plants?

MR. CHAIRMAN: Question Hour is
over,
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WRITTEN ANSWERS TO STARRED
QUESTIONS

Export of Rice by FCI

*21. SHRI V. HANUMANTHA
RAO: Will the Minister of FOOD be
pleased to state:

(a) whether Food Corporation of India
(FCI) exported rice in 1995-96 and 1996-
97, )

(b) if so, the quantum of rice exported
by FCI in above mentioned two years;

(c) the quantum of rice to be exported
by FCI in 1997-98; and

(d) the full details of such projections.

THE MINISTER OF FOOD AND
MINISTER OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION (SHRI DEVENDRA
PRASAD YADAV): (a) and (b) The
FCI has not directly exported rice in
1995-96 and 1996-97. However, against
the authorisation given by the Govern-
ment for export sale for the purpose of
export upto 30 lakh tonnes of fine and
superfine rice in 1995-96, and upto 5 lakh
tonnes in 1996-97, FCI sold for the pur-
posc of cxport to exporters, both in the
Private and Public Sectors, a quantity of
14.90 lakh tonnes in 1995-96 and 0.52
lakh tonnes in 1996-97 so far.

(c) As of now there is no proposal for
export or for sale for purpose of export
of rice by FCI in 1997-98.

(d) Does not arise.

Recommendations of Abid Hussain Com-
mittec on small enterprises

*23. SHRI RAM JETHMALANI:
SHR! RAM GOPAL YADAV:

Will the Minister of INDUSTRY be
pleased to state:

(a) whether Government have received
the report of Abid Hussain Committee;



